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(iv) The Ministry of Rural Deve-
lopment is also launching a new sche-
me of Development of Women and 
Children in Rural Areas. This scheme 
will co11er 500 blocks. The objectives 
of the scheme is to focus attention on 
the women members of the families 
from target groups comprising small/ 
marginal farmers/a~ricultural non-
agri ulttural and landless labourers, 
rural artisans, Scheduled Castes and 
Scheduled Tribes so as to increase 
their income and also to provide sup-
porting services needed to enable 
them •o take up income genera•ing 
activi ies. A sum of Rs. 200 lakhs 
exists for the scheme in the Budget 
Estimate 1982-83. 

( v) Socio-economic programme of 
Central Social Welfare Board. 

The Central Social Welfare Board 
has a Socio-economic programme for 
providing the needy women such as 

· economically backward, des~itutes, 
widows deserted and also physically 
handic;pped persons with opportuni · 
tie for 'Work & Wage' affording fa-
cilities tlo them to engage themse1ves 
in full time or part time work for 
supplemen ing the meagre income of 
the families. Under this programm~ 
the Board provides financial assist-
ance in the form of grants to the vo-
luntary institutions for etting UP 
varions categories of unit such as: -

1. Produc~ion Units for Small In-
dustrial items. 

2. Units as ancillary to large in-
dustries; 

3. Handloom Units. 

4. Handicrafts units. 

5. Self-employment units. 

6. Ag,·o-based unib!-

(i) Dairy Unit . 

{ii) Piggery. 

(iii) Goat rearing. 

(iv) Sbeep-breedtna. 
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The allocation for this programme 
for the year 1982-~3 is Rupees 275.00 
Lakhs. 

Co tructi. n of B.G. hY-P 
at Kum pur 

3862. SHRI SURYA NARAYAN 
SINGH: 

SHRI NARAYAN 
CHOUBEY: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether i+ is fact that huge 
amount was passed in excess in cons-
truc4.ing one B.G. by-pass Railway line 
at Kumedpur NF Railway and cer-
tain Engineers were invo1ved; 

(b) if so, details of action taken 
so far; and 

Cc) whether any staff/officers found 
responsible for corruption charges 
are put under immediate suspension 
after preliminary enquiry? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) and (b). Yes. In 
consultation with Central Vigilance 
Commission, disciplinary action h 
been initiated against two engineer-
ing officers. The proceedings are i 
progress. Besides, banning of business 
with the contractor is also proposed. 

(c) No. Suspension of the s aff wa 
not warranted in this cnse. 

Diva b in rail ay Un 

3863. SHRI J. S. PATIL: Will the 
Minister of RAILWAYS be pleased to 
stat : 

(a) whether it is a fact that the 
cons ruction of Diva Basin Railway 
line is complete-, if so, when the work 
was. completed: 

(b) whether it is a fact that elec ... 
trificati0n of this line is in progress; 




